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 Sustained  by  RallWays  by  ron-

 aon  ning  ह.  Wagons
 I.

 '  6967.  SHRI  B.  S,  MURTHY:  Will  the
 Minister  of  RAILWAYS  be  pleased  to

 state;  =  |  "

 (a)  whether  any  estimate  has  been
 made  as  to  the  loss  sustained  by  the
 Railways  in  1971-72,  Mo72-73  and
 ‘1973-74  by  running  empty  wagons
 from  one  area  to  another;  and

 (b)  reasons  for  the  sate  and  steps
 taken  to  avoid  such  unnecessary  ex-
 -penditure?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 MOHD.  SHAFI  QURESHI):  (a)  No.
 Sir.

 ,  (b)  Empty  haulage  of  wagons  iS
 largly  inherent  im  rail  transport.
 Because  of  unidirectoral  nature  of  the
 traffic,  empty  wagons  have  to  be
 moved  to  load  coal,  ores,  mineral  oil
 etc.  Sometimes  empty  wagons  have
 to  be  hauled  to  load  essential  com-
 modities  like  foodgrains,  fertilisers
 and  salt.  Instructions  already  exist  to
 back-load  inwarg  released  wagong  to
 the  extent  possible.

 New  Railway  Line  from  Ramnagar  ६०
 Kathagodam

 6968.  SHRI  B.  S.  MURTHY:  Will  the
 Minister  of  RAILWAYS  be  pleased  to
 state:

 ‘(a)  whether  preliminaries  have
 been  completed  for  laying  new  lines
 from  Ramnagar  to  Kothgodam;  and

 {b)  whan  will  the  work  be  started?

 ?  THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 MOHD.  SHAFI  QURESHI):  (a)
 and  (b)  The  work  of  providing  broad
 Wauge  link  to  Ramnagar  and  Kath-
 ‘goddam  has  béen  included  in  the  Bud-
 wet  for  1074-75,  Preliminary  engi-

 “meering-cui-traffic  surveys  to  find  out
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 the  best  alternative  for  providing broad  gauge  link  to  Ramnagar  and
 Kathgodam  will  be  taken  up  shortly. Actual  construction  -will  commence
 ater  the  proposed  surveys  are  com-
 Pleted  and  the  project  estimates  are
 approved,

 2.9  hrs.

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE
 ‘REPORTED  SUICIDE  BY  AN  ASSISTANT Station  DrREctorR  oF  THE  TELEVISION

 Centre,  Dei
 SHRI  INDRAJIT  GUPTA:  (Ali

 pore):  Sir  ,I  call  the  attention  of  the
 Munster  of  Information  and  Broad-
 casting  to  the  following  matter  of
 urgent  public  importance  and  request
 that  he  may  make  a  statement  thereon:

 “Reported  suicide  by  an  Assistant
 Station  Director  of  the  Television
 Cenntre  on  April  l  974  who  jump-
 ed  to  death  from  the  fourth  floor  of
 Akashvani  Bhavan,  New  Delhi.”
 THE  MINISTER  OF  INFORMATION

 AND  BROADCASTING  (SHRI  IL.  K.
 GUJRAL):  On  Thursday,  the  ilth
 April  1974,  at  about  11-30  a.m.  Shri
 J.  N.  Gaur,  an  Assistant  Station  Di-
 rector,  working  in  the  Television  Cen-
 tre,  Delhi,  fell  from  his  room  (No.  40)
 on  the  4th  floor  of  Akashvani  Bhavan.
 He  was  immediately  rushed  to  the
 Emergency  Ward  of  Willingdon  Hos-
 pital  where  he  died  soon  after.  The
 matter  is  under  investigation  by  the
 Police  authorities.

 Since  the  matter  is  under  police
 investigation,  it  would  not  be  proper
 for  me  to  make  any  statement  about
 the  circumstances  of  hig  death.  But  I
 would  like  to  share  with  the  House  our
 deep  sense  of  loss  at  Shri  Gaur’s
 death.  He  was  one  of  thé  bright  officers
 in  our  TV  Centre  greafly  dedicated  to
 his  work.  His  reputation  as  a  pro-
 wWramme  organiser  and  Producer  was
 high  and  we  were  envisaging  a  brighter
 fdture  fér  him  when  the  new  TV
 Organization  eomég  into  existence.
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 {Shri  l.  K.  Gujral}
 Shri  Geaur's  sudden

 Causeq  deep  anguish  to  all  his
 gues  and  co-workers  in  the  TV:  Centre.
 Our  hearts  go  out  in  sympathy  to  Mrs.
 Gaur  who  fa  also  working  in  AIR.  We
 are  deeply  concerned  about  the  family
 of  this  dedicated  artiste  and  have  de-
 cided  to  offer  a  job  in  AIR  Shri  Gaur’s
 son  after  he  completes  his  studies.

 In  remembrance  of  this  dedicated
 worker  we  have  decided  to  institute  an
 annual  Gaur  prize  for  the  best  TV
 documentary  which  was  the  field  in
 which  Shri  Gaur’s  contribution  to  TV
 programmes  was  most  outstanding.

 SHRI  INDRAJIT  GUPTA:  Sir,  I
 was  just  about  to  say  that  we  have
 not  come  here  to  hear  an  obituary
 reference.  After  all  the  anguish  which
 Mr.  Gujral  feels  is  an  anguish  which  is
 shared  by  all  of  us  and  by  the  people
 of  the  country.  But,  I  think  the
 Minister  is  intelligent  enough  to  know
 that  the  only  thing  which  could  pro-
 mpt  us  to  bring  this  subject  as  a  Call-
 ing  Attention  Motion  was  our  desire
 to  be  satisfied  that-the  circumstances
 leading  to  this  very  sad  event  have
 nothing  to  do  with  the  conditions  of
 work  obtaining  at  the  TV  Centre  in
 genere!|  and  more  particularly  the  con-
 ditions  in  which  Mr.  Gaur  himself  was
 working  specially  with  reference  to  the
 facilities  that  were  available  to  him.
 the  emoluments  which  he  wag  drawitg,
 the  promotional  opportunities  which
 were  07  Werte  not  open  to  him  and  to
 other  members  of  the  TV  Centre  staff
 the  sort  of  administrative  or  personnel
 policies  which  were  followed  at  the
 Centre,  these  are  all  velevent,  Sir,  be-
 cause  this  House  in  wall  aware  of  the
 factithat  thene  have  been.some  very:  sad
 incidemty  tulthe  past.  Everybody  bere
 remembers  ‘the  sad,  case  of  De.  Vinod
 Shah  of  ‘the  SCAR  and  the  fact  ‘that
 ultimately,  an  enquiry  committee  bad

 ‘to  be  appolerted  ta:  go  into  the  .  whele
 tratter.  it  ig  not:  a  question  of  peliee
 investigation.  Of  course,  there:  ia  one
 gapestI  io  not  ‘doubi-which  ह...
 Poilee'  atone  to-anquire dnto,  in  the:  nor-
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 tel  course  of  thike.“y--the  Police
 are  surly  ddl,  tey-amy.  stretch  of
 imagination,  the  best  agency  or  the

 ‘most  puitable.  agency  to  judge  whether
 talented:  .peeple  in  thig  country,  whether
 they  be  scientists  or  technical  pepple
 or  attiats  and  such  other  people  are
 being  made  to  work  under  conditions
 which  age  not  coriducive  to  a  happy
 state  of  mind  or  to  a  contented  state
 of  mind.  ‘Is  the  police  going  to  investi-
 gate  into  this?  No.  We  are  primarily
 intereated  in  that  aspact.  Of  course,  a8
 far  ag  the  police  .  investigation  goes
 certain  things  have  appeared  in  the
 press.  I  have  no  first  hand  knowledge
 about  it  and  I  expect  the  Minister  to
 throw  some  light  on  it,  if  he  hag  the
 requisite  information.  If  he  takes
 shelter  behind  the  fact  that  this  is  a
 subject  mater  of  police  enquiry  and,
 therefore,  it  is  better  for  him  not  to  say
 anything,  well,  I  cannot  compel  him  to
 say  that.

 For  example,  in  today's  papers  it  ia
 suggested  that  some  notes  which  he
 had  written  are  missing.

 MR.  DEPUTY-SPHAKER:  His  trou-
 sers  are  also  missing.

 SHRI  INDRAJIT  GUPTA:  Because
 -he.lpft,  these  notes.in  the  packet  of  his
 trousers,  which  ig  missing.  The
 Minister  may  perhaps  say  this  is
 something  which  the  police  is  investi-
 gating  and  trying  to  fihd  out;  I  do  not
 know.  Naturally,  these  things  are
 worrying  us  and  troubling  us.

 Moreover,  a‘wtory  has  been  put  out—
 I  do  sot  know:  whether  in  a  calcylated
 wey  or  not--over  the  lnat-few  days,
 suggesting  that  Mr.  Gaur  was  some
 sort  of  a  mental  case,  tWat  be  had.  been
 under  psychiatric  treatment  for  some
 time  and-that  he  was.  a  छह  vf  chronic
 cose  of  00  sost  uf  perveut
 disorder  and  «all  that.  (I  am  ‘ef-
 said,  we  are  aot  very’  much,con-
 winted  umbout  it,  -  perticulerty  in.  wew
 of  the:  fect  thet  Mire.  Geur-is.queted
 tm  the  mesrapeger  toma  द...  having,  de-
 nied  gnid  thet  nothing  of  <be.  kind,  has
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 ever  been  there.  If  I  may  just  mention
 the  fact  ag  it  ig  quoted  here  in  the
 newspaper:

 ‘(Mrs.  Gaur  emphatically  denied
 that  her  husband  was  undergoing
 psychiatric  treatment  or  had  attem-
 pted  to  commit  suicide  any  time  in
 the  past.

 Mr.  Gaur  some  times  look  ‘calm-
 pose’  when  over  worked  and  tired.  a

 Many  people  including  perhaps  many
 Members  of  Parliament  at  some  time
 or  other  had  been  directed  by  their
 doctors  to  take  tranquillizers  like  Calm-
 pose,  which  is  mentioneg  here,  which
 is  a  very  mild  tranquilizer.

 MR.  DEPUTY-SPEAKER:  The  way
 things  are  going  in  the  House,  we  have
 to  take  it  some  times!

 SHRI  INDRAJIT  GUPTA:  Perhaps
 the  Speaker  and  the  Deputy-Speaker
 have  to  resort  to  Calmposg  sometimes;
 I  do  not  know.

 Mrs.  Gaur  has  algo  been  quoted  as
 saying  that  something  must  have  hap-
 peneg  to  provoke  him  to  take
 this  drastic  step  and  that  was  not
 something  connected  with  hig  family
 life  or  domestic  reasons.  She  has  also
 said  that  to  make  any  such  suggestion
 would  really  amount  to  vilification  of
 the  late  Mr.  Gaur.

 It  is  because  of  these  things  that  we
 have  raiseg  this  question.  There  are
 reports,  complaints  and  allegations  that
 all  is  not  well  with  the  set-up  of  the
 TV  Centre  and  that  there  is  a  great
 deal  of  discontentment  among  the  TV
 staff.

 For  éxample,  "there  is  a  complaint
 that  the  emohiments  of  the  TV  staff
 are  perhaps  ese  than,  or  at  least  not
 more  than,  ‘those  of  the  radio  staff
 artistes.  I  presume  I  am  ignorant
 about  thie  matter  and  I  would  Ike  to
 be  eniightened,  it  seems  trom,  common-
 were,  that  the  TV  staft  artistes,  who
 werk, on  the  basis.  of  a  higher  form.of
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 technology,  should  be  expected  to  get
 better  emalymenta.

 Then  there  is  the  question  of  promo-
 tional  opportunities.  There  bave  been
 complaints  about  lack  of  equipment  and
 lack  of  other  technical  facilities.  There
 have  been  complaints  about  the  bure
 aucratic  attitude  of  some  of  the  high-
 ups  in  the  TV  Centre.  I  may  just
 mention—if  you  would  permit  me  to
 quote,  because  this  is  also  a  newspaper
 report  ag  We  have  no  other  source  of
 information,  it  says:

 “It  was  alleged  that  the  pressure
 of  work  had  resulted  many  trage-
 dies  for  the  TV  staffers.  There  was
 the  case  of  a  projectionist  who  even
 when  he  was  seriously  il)  did  not  get
 leave  ang  died  after  he  had  a  severe
 attack  while  on  duty.”

 I  do  not  know  whether  it  is  true.  The
 hon.  Minister  can  enlighten  us.  Theo
 it  says:

 “Fhere  was  a  compere  who  could
 not  be  given  leave  to  be  by  the  side
 of  her  dying  daughter  and  she  faced
 the  camera  minutes  after  receiving
 the  news  of  her  death  over  the  tele-
 phone.  There  was  a  programme  ex-
 ecutive  who  died  because  he  was  not
 given  leave  to  go  to  doctor  and  was
 taken  to  a  hospital  ufter  having  enl-
 lapsed  in  the  office.  There  was  a
 staff  car  driver  who  ‘burnt  himself  tc
 death  because  of  the  treatment  met-
 ed  out  to  him  by  an  officer,  it  was
 atleged.”

 These  are  all  allegations.  I  do  not  say
 that  they  are  necessarily  inter-con-
 netted  and  all  that.  Nothing  would  be
 farther  from  my  intention  than  to  sug-
 gest  that.  But  the  fact  remains,  and
 it  has  come  to  light  88  a  result  of  ade
 quate  enquiries  that  there  are  a  num-
 ber  of  such  institutions  and  government
 bodies  in  this  country,  employing  a
 large  number  of  staff,  where  the  ad-
 ministrative  jure,  the  personnel
 palicy,  the  at!  of  the  high-ups  to-
 wards  staff,  the  question  of  emolu
 ments,  promotional  opportunities,
 tacilities  or  warklasg,  has  created  such
 a  vicious,  atmosphere,  Because,  there
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 {Shri  Jndrajit  Gupta]
 seems  to  be  no  doubt-  that  Shri  Gau
 was  certainly  under  s0me  strain  and
 heavy  pressure  of  work.  There  are
 these  notes  which  have  been  referred
 to  not  the  ones  which  are  missing
 along  with  his  tousers.  In  one  of  these
 notes,  be  is  reported  to  have’  written
 to  his  immediate  superior,  Mr.  Chawla

 saying,  ‘I  am  very  sorry,  Mr.  Chawla.
 I  cannot  cope  up  with  the  work.”  What
 does  it  mean?  It  means  he  was  under
 an  extra-ordinary  pressure  or  work
 load  which  he  could  not  cope  with.

 These  tnings  have  all  disturbed  us
 very  much.  I  hag  really  expected  that
 the  Minister  would  anticipate  the  type
 f  questions  and  the  type  of  anxiety
 which  is  troubling  us  ang  that  he
 would  not  come  forward  only  with
 anguish  and  sorrow.  Thaj  is  not  what
 we  expected  from  him.

 I  woulg  like  to  know  from  him  whe
 ther,  in  view  of  all  these  allegations
 and  complaints  which  are  now  coming
 to  light  and  which  may  have  a  direct
 or  an  indirect  bearing  on  the  immedb-
 ate  tragedy  of  Mr.  Gaur  which  has
 been  brought  to  the  public  notice—
 otherwise,  it  might  not  have  been  bro
 ught  to  the  public  notice  at  all—the
 Government  will  be  agreeable  to  set  up
 some  form  of  Inquiry  a  Commission
 of  Inquiry,  with  some  respected  pub-
 lic  persons  in  charge  to  go  into  the
 whole  set-up  ang  the  working  of  the
 T.V.  Centre,  to  see  whether  there  aro
 any  avoidable  strains  and  stresses  to
 which  the  staff  are  being  subjected  to
 see  whether  any  injustice  is  being  done
 to  them,  to  see  whether  there  are  any
 justifiable  causes  of  discontent  which
 may  be  there,  so  that  the  whole  thing
 ‘can  be,  if  necessary,  properly  re-orga-
 nised  and  put  on  a  proper,  sound  and
 healthy  footing.  Also,  we  may  be  able
 to  learn  from  such  an  Inquiry  better
 than  from  a  police  investigation  which
 is  going  on  only  in  things  like,  finger-
 prints,  clues,  missing  trousers,  etc
 That  is  all  very  well  for  a  criminal
 tnvestigation.  But  we  are  more  con:

 thie  human  values,  not  with
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 the  fingure-prints  on  the  window  sill,
 and  we  are  more  concerned  with  what
 are  perhaps  the  indelible  marks  on  the
 soul  and  the  spirit  of  the  talented  peo-
 ple  who  work  under  all  sorts  of  con-
 straints  and  pressures  in  this  country.

 I  want  to  know  from  him  whether
 he  will  be  far-sighted  enough  to  con-
 sider  the  setting  up  of  a  proper  com-
 mission  of  Inquiry  to  go  into  entire
 working  of  the  T.V.  Centre  and  to  see
 that  the  staff  there  and  the  telented
 people  there  are  given  full  scope  fox
 working  according  tr  their  talent  and
 are  not  sujected  to  avoidable  indig-
 nities  or  to  any  form  of  pressure  or
 constraint  which  may  lead  to  such  tra-
 redies  as  that  of  Mr.  Gaur.

 SHRI  L  K.  GUJRAL:  Sir,  when  I
 made  the  statement,  I  was  naturally
 handicappeq  by  two  things.  One  was
 that  the  full  facts  have  not  yet  come
 out.  That  does  not  mean  that  I  was
 not  willing  to  share  with  my  hon.
 friends  here  the  general  situation  about
 the  working  of  the  T.V.  Centre.

 One  thing  my  hon.  friend  wiil  parti-
 cularly  agree  with  me  is  that  the  type
 of  persons  who  make  a  success  in  a
 medium  like  T.V.  must  possess  a  highly
 sentitive  mind  and  only  then  the  crea-
 tivity  comes.  A  creative  ming  which
 is  very  sensitive  sometimes.  Unfor-
 tunately  in  sad  circumstances  can
 over-react.  A  credtive  mind  also  is
 something  different  that  my  mind  of
 the  mind  of  gome  of  our  friends  here
 or  the  mind  of  a  normal  person.  In
 thig  particular  case,  since  Mr.  Gaur
 was  one  of  the  very  few  persons  who
 was  a  very  sucessfyl  creative  artiste,
 if  Mr.  Gaur  reacted  to  certain  things
 which  a  normal  person  may  not  react
 to,  it  is  a  sad  thing  for  all  of  us.

 So  far  as  the  general  situation  in
 the  T.V.  Centre  is  concerned,  I  can  say
 with  a  degree  of  satisfaction—I  cannot
 say  that  working  conditions  anywhere,
 in  any  set-up,  are  ideal—that  here  is
 a  new  discipline  which  is  ‘coming  up,
 a  new  setup  which  is  befig  set-up.
 We  are  trying  to  choose”  people,
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 whether  from  Delhi  or  Bombay  or  else-
 ‘where,  who  have  an  extra  sense  of
 devotion,  an  extra  88088  of  dedication
 and  extra  sensitivity.  These  people
 are  trying  to  build  a  system  within
 limitations  also.  We  have  got  equip-
 ment  which  is  new.  We  are  importing
 from  time  to  time  from  abroad.  We
 cannot  really  make  as  much  _  invest-
 ment  in  the  hardware  as  we  would
 like  to.  But  even  then  it  would  be
 perhaps,  a  wrong  statement  on  the  part
 of  any  paper  to  gay  that  we  are  handi-
 capped  for  want  of  equipment.  We  are
 not;  by  and  large,  we  are  able  to  meet
 our  needs.  After  all,  we  are  putting
 out  programmeg  only  for  four  hours
 far  the  time  being  and  the  school
 programme.  The  type  of  work  which
 Mr.  Gaur  was  doing  and  in  which  he
 was  an  extra-specialist  was  outdoor
 documentaries.  Yesterday  I  had  the
 misfortune  of  participating  in  the
 condolence  meeting  where  the  staff
 members,  his  friends  and  admirers
 were  there.  Ong  after  another  spoke
 how  sensitive  he  was,  how  dedicated
 and  how  much  a  lover  of  work  he  was.
 He  was  one  of  those  persons  who
 woulg  like  to  do  more  work;  he  was
 one  of  those  very  unusal  type  of
 people  who  would  take  on  himself  more
 than  what  he  was  called  upon  to  co  in
 the  normal  routine  of  things.  As  4
 said,  we  were  thinking  in  terms  of
 having  a  new  set-up  of  TV  system  and
 We  were  hoping  that  Mr.  Gaur  would
 prosper.

 Regarding  emoluments,  I  do  not  say
 that  the  emoluments  in  our  set-up  are
 very  ideal;  but  within  the  limitations
 that  there  are,  I  am-told  that  Mr.
 Gaur’s  last  emoluments  the  basic  pay
 and  allowances,  were  of  the  order  of
 about  Rs.  1100.  Mrs.  Gaur  is  also
 working  in  All  India  Radio,  on  another
 side,  and  &he  is  drawing  approximately
 Rs.  800.  So,  from  tbat  point  of  view,
 ft  is  not  as  if  there  were  some  hard
 circumstances.  The  income  of  the
 husband  and  wife,  put  together,  was  of
 the  order  of  Rs.  2,000.  They  have  only
 one  son.  So  it  is  not  as  if  the  family
 burden  was  very  heavy  on  them..

 The  promotional  opportunities  for
 Mr.  Gaur  were  not  bad.  Mr.  Gaur  was
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 on  the  radio  side.  He  flowered  more
 when  he  came  on  the  TV  side  that  is
 why  he  was  promoted  to  the  Assistant
 Director  level  quickly.  And  every
 one  was  happy  that  a  man  like  him
 was  promoted—thosg  who  worked  un-
 der  him,  those  who  worked  with  him
 ang  those  under  whom  he  was  work-
 ing.  Therefore,  although  we  are  sad.
 about  this,  I  would  not  like  you  to  com-
 Pare  this  with  what  may  or  may  not
 have  happend  in  LC.A.R.  This  is  a
 case  entirely  different  from  the  other
 cases  that  have  been  referred  tc.  Some
 notes  are  missing;  certain  things  are
 missing.  The  police  will  look  into
 those  things  and  will  definitely  come
 to  conclusions,  ang  when  they  give
 their  report,  I  would  be  very  glad  to
 share  that  with  my  friends  here.
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 The  salaries  of  people  who  are  work-
 ing  in  All  India  Radio  have  been  a
 subject  of  discussion  of  the  Pay  Com-
 mission  recently.  I  would  not  say  that
 the  recommendations  made  are  very
 ideal;  but,  to  a  considerable  extent,
 they  are  being  ‘improved.  I  think,
 now  these  recommendations  are  being
 made  appli¢able  to  this  category  of
 people  also.  Therefore  the  conditions,
 so  far  as  salaries  are  concerned,  will
 be  considerably  better.

 One  of  the  papers.  to  which  Mr.
 Indrajit  Gupta  has  drawn  my  atten-
 tion,  has  referred  to  ealier  cases.  I
 think,  thoSe  cases  have  been  quoted
 somewhat  out  of  context,  and  rarticu-
 larly  in  termg  df  time  thev  are  entire-
 ly  out  of  focus,  He  referred  40  the
 case  of  a  ‘Projectionist  who  dieq  in
 1967.  This  gentleman,  Mr.  Sadasivam,
 who  dieq  of  illness.  He  was
 admitteg  in  the  hospital  and  he  died
 there.  No  allegation  has  been  made,
 so  far  as  I  am  aware;  I  have  not  been
 able  to  trace  the  file,  but  so  far  as  I
 am  aware...,

 SHRI  INDRAJIT  GUPTA;  The  al-
 legation  is  that  he  was  not  given  leave.

 SHR]  I.  K.  GUJRAL:  So  far  as  re~-
 cords  go,  this  is  not  borne  out  by  १०७
 evidence  available  to  us.  There  were
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 {Shri  I.  है,  Gujral}
 other  cases  also;  for  {nétance,  in
 1972,  we  lost  a  Programme  Execiitive

 ‘by  name  Shri  Sahai.

 Mr,  Sahei  came  to  office  In  the
 morning.  He  was  hale  and  hearty.

 ‘Be  worked  in  the  morning.  He  had
 hés  lunch  fh  the  afternoon.  After
 Yunch  he  stiddenly  felt  sick.  He  was
 taken  to  the  hospital.  He  had  4  mas-
 sive  heart  attack  and  he  could  not
 survive.  These  are  some  of  the  tra-
 gedies  which  overtake  human-beings
 whether  they  are  working  m  the  All
 India  Radio  or  whether  they  are  not
 working  in  the  All  India  Radio  I
 think,  from  these  two,  to  come  to  cer-
 tain  conclusions  may  not  be  right,

 Another  case  has  been  reported  in
 the  Press  about  a  lady  who  is  work-
 ing  in  the  Radio  about  the  sad  incident
 of  her  daughter’s  death.  I  have
 looked  into  this  this  morning  after
 seeing  the  paper.  What  I  am  told  is
 that  she  came  at  6.30  in  the  evening
 to  the  TV  studio.  She  made  an  open-
 ing  announcement  and  then  she  re-
 ceived  @  telephone  call  that  her
 daughter  was  not  well.  She  went
 back  but  unfortunately,  her  daughter
 died.  But  no  such  case  was  made
 out  that  she  was  not  treated  well
 and  in  this  particular  case,  she  had

 some  difficulties  about  her  oromo-
 tion  and  she  had  been  submitting
 applications  for  promotion,  etc.  But
 never  in  the  last  three  to  four  years,
 have  I  ever  come  across  an  applice~
 tion  from  her  that  she  was  not  treat-
 ed  well  in  the  Department  as  such.

 About  the  driver’s  case  which  has
 been  referred  to,  I  have  not  been
 able  to  tnace  it.  I  have  asked  them
 to  let  me  know  whether  any  such
 incident  toak  place.

 One  thing  I  can  assure  my  friend,
 Shri  Indrajjit  Gupta  particularly  and
 through  you  the  House,  that  so  far  as
 Tam  concerned  ahd  80  far  as  we  ate
 concerned,  our  Ministry  is  a  very
 mail  Ministry  compared  to  other
 “Ministrie:  which  are  vatt  and
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 sprawling.  ere,  ह  try  to  work
 atniespheté  Where  we  know

 more  about  dich  dther  comparative-
 ty.  Here,  ‘we  try  to  work  in  cjreums-
 tances,  ‘because  it  is  a  creative  Min-

 Aatt.

 istry,  more  cdnducive  a  more
 famity-tike  atthosphere  to  be
 created  हैऐ  that  creativity  takes  places.
 IT  can  assure  hith  by  and  large  it
 fs  a  very  satisfactory  atmosphere.
 Even  two  days  ‘ago  I  attended  a  :on-
 ference  of  Progtarime  Executives
 No  co;  t  of  any  of  this  type  was
 made.  Partie,  last  week  I  attended
 a  conference  of  Staff  Artistes.  Com-
 plaints  about  more  salaries  etc,  were
 there.  But,  by  and  large,  there  is  a
 feeling  of  a  family  atmosphere,
 friendship  and  friendliness.  There-
 fore,  the  question  of  there  being
 tensions  all  around  is  not  there.  It  is
 so,  fortunately,  unless  my  friend  Shri
 Jyotirmoy  Bosu  feels  unhappy
 wherever  he  sees  that  tensions  are
 not  there,  because  he  would  like  ten-
 sions  to  be  there.  But,  in  this  or-
 ganisation  h2  cannot  find  it.

 I  can  only  tell  Mr.  Indrajit  Gupta
 that  again  I  will  definitely  look  into
 it  further  and,  if  need  be,  I  will  go
 into  it  deeper  and  if  any  amendments
 are  needed,  definitely  they  will  be
 undertaken.  becaus  we  are  very  keen
 that  this  organization  should  continue
 to  serve  the  public  better.

 SHRI  INDRAJIT  GUPTA:  Why  do
 you  think  that  a  person  like  Mr.
 Gaur  jumped  out  of  his  window?

 SHRI  I.  K  GUJRAL:  I  cannot
 hazard  a  guess  because  it  may  go
 wrong  and  it  is  not  feir.

 SHRI  INDRAJIT  GUPTA:  Be-
 cause  it  will  lead  to  the  conclusion
 thet  he  could  hot  have  jumped  out  of
 the

 er

 "  Something  must  be
 there.  wife,  says  that  someth-
 ing  m  ve  provoked  him  to  take
 a,  step  that

 SHRI  5  ६.  @UIRAL:  So  far  noth-
 ing  hes  come  to  eur  notice.
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 SHRI  INDRAZYT  GUPTA:  ‘You
 meat  ask  for  on  ingnicy.

 SHRI  I.  हू,  GUJRAL:  That  is
 what  I  am  sayipg,  After  the  Rolice
 inquiry  is  over,  if  a  deeper  probe  is
 needed,  I  will  definitely  consider  it.

 My  friend  asked  whether  he  took
 tranquillizers  and  whether  he  was
 mentally  il]  or  not.  So  far  as  I  know
 there  is  no  case  history  of  his  hay-
 ing  been  mentally  ill,

 One  thing  I  may  say  in  passing.
 So  far  as  his  relationship  with  his
 superiors  is  concerned,  the  confiden-
 tial  reports  all  along  have  been  very good  and  his  superiors  even  in  the
 last  report  have  given  him  an  ex-
 ceedingly  good  chit.  That  shows  that
 his  relationship  with  his  superiors
 was  all  the  time  very  good.  Even
 jJast  time  when  he  was  to  be  pro- moted  to  the  post  of  Station  Direc-
 tor,  when  the  panel  in  which  he  was
 selected  was  expiring,  because  his
 superiors  were  fond  of  Mr.  Gaur,
 they  extended  the  term  of  the  panel so  that  Mr.  Gaur  could  be  promoted.

 MR.  DEPUTY-SPBAKER:  Shri  M.
 Kalyanasundram-not  here.

 Shri  Jagannath  Mishra.

 aft  जगन्नाथ  राव  मिशा  (मधु वती)
 खीमी  मुझे  बहुत  ge  के  साथ  कहना  पडता
 है  कि  श्री  जानकी  नाथ  गोड़  जी  के  भसाभयिक
 और  प्रप्रत्याशित  निधन  से  देश  ते  एफ  महत्व-
 चूर्ण  कलाकार  खो  दिया  पौर  उसने  उसकी  भाव-
 पूर्ण  सेवा  से  झपने  को  वंचित  कर  दिया  ।  यह  एक
 साधारण  भृत्पु  ी  धटना  नही  है  1  यह  प्राप्त
 हत्या  की  घटना  है  जो  विशेष  चिन्ता  का  कारण

 है  ry  इस  प्रसग  मे  इससे  पहले  कि  मैं  सरकार
 से  कुछ  जानकारी  हसिल  कला  इसी  पृष्ठभूमि
 में  मैं  यह  कहता  चाहुंगा  कि  वे  एक  बड़े  सफल
 कलाकार  थे,  जश  शौर  जानेमाने  व्यक्ति  थे  ।
 वे  बाल  इंडिया  रेडियो  में  लगातार  एक  ही
 पद  पर  6  वर्ण  काम  करते  रहें।  वे  एक  विशेष
 प्रशिक्षण  के  लिये  जैमंती  गये  वहां  से  |. क  के
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 बाद  टी०  वील  भें हैक  एक्जीक्यूटिव  की  महू
 पर  काम  करते  रहे।  यहां  भी  उन्हे  प्रत्य प्रिक
 समय  देना  पड़ा  लेकिन  उनकी  ८  तरक्की  का  कोई
 प्रश्न  ही  नहीं  उठा  जिसे  वे  ज्यादा  परेशान

 रहे  ।  तीन  वर्ष  प्र्  जब  उनकी  तरक़्की  की
 बात  भाई  तो  जो  उनके  पदाधिकारी  थे

 उन्होंने  यह  कह  कर  उनकी  तरक्की  को  रोक
 दिया-हट  इज  साट  पोसिक्स  टु  अफेयर  हिम  a
 इस  तरह  यह  प्रमोशन  से  बातचीत  रहे  और  चिना
 किसी  दोष  के  वे  दण्ड  के  भागी  होते  रहे  ।  इस
 लिये  उनके  मन  पर  स्ट्रेन  पड़ना  स्वामी  था  ।

 श्रीमत्  उन्होंने  जो  आत्म  हत्या  की  उस
 के  पहले  कहा  जात  है  कि  उनकी  कोई  डिपो-
 मेटल  मीटिंग  थी  शर  उस  मीटिंग  में  जो
 उच्चददाधिकारी  थे  वे  उपस्थित  नहीं  थे
 कौर  जी  कर्मचारी  या  उस  के  समान  जो  दौर
 लोग  वहा  पर  उपस्थित  थे  उनसे  उन  का
 विरोध  हुआ  ।  इस  सिये  म्ह  शंका  उठती

 है  कि  इस  तरह  की  जो  पू  मीटिंग  हुई  क्या
 उसमें  जो  बड़े  अफसर  थे,  े  उपस्थित  थे  ?

 यदि  उपस्थित  थे  तो  क्या  उस  समय  इनसे
 कोई  मतांतर  हुआ  था  |

 इस  के  साथ  ही  यह  प्रश्न  भी  उठता  है  कि  क्या
 झपने  सबंध  से  या  अ्रपने  विभाग  के  विस्तार  के
 लिये  उस  की  प्रगति  के  लिये  उत  की  कोई  योजना

 थी,  जिस  पर  विशेष  ध्यान  नेही  दिया  जाता  था
 शौर  त  महसूस  किन  झन्ात  कारणों  से  उसे
 रोक  रखा  गया  था  जिस  चले  उन  के  विभाग  पर

 बहुत  बुर  झर  पडा  ।  ये  बहुत  सारे  प्रश्न  है
 जो  लोगों  के  मन  में  शका  उत्पन्न  करते  है  कि
 टी०  थी०  और  जाल  इंडिया  रेडियो  में  काम
 करने  वालों  के  साथ  उचित  इन्साफ  नहीं  होता
 है,  उन्हें  समय  पर  तस्वीर  नही  दी  जाती  है,
 उन  को  अत्यधिक  काम  करना  पढ़ता  है  शोर
 जो  उन  की  सेवाये  है  उन  का  सही  मूल्याकन
 नही  होता  है  उन्हें  उचित  वेतन  नही  मिलता
 है  कोई  रिसाव  नही  मिलता  है,  जिस  से  वें
 हाल  बैर  परेशान  हो  जाते  हैं  शौर  परेशानी
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 MR  DEPUTY-SPEAKER:  You
 have  put  two  new  questions  Let
 him  answer.

 wt  कमलनाथ  लिए  इन  परिस्थति-
 सीखो  में  मैं  सरकार  से  झातहू  करूगा  कि  जैसा

 गुप्ता  जी  ने  कहा  है  कि सरकार  एक  कमीशन

 नियुक्त  करे  और  उसके  जरिये  पता  लगाने
 की  कोशिश  करे  कि  किन  परिस्थितियों  में
 गौड  साहब  भ्रामक  हत्या  करने  को  बाध्य  हुये
 उनके  साथ  क्या  कठिनाई  श्री,  क्या  परेशानी
 थी  कौर  वह  परेशानी  उसी  दिन  को  थी  या
 उस  के  पूत्र  की थी।  यह  इस  लिये  भी  आवश्यक
 है  कि  जैसे  पहले  विनोद  शाह  की  आत्म  हत्या
 हुई,  कही  उसी  तरह  की  घटनाओं  की  पूरा-
 वृत्ति  तौ  नहीं  हो  रही  है  ।

 MR  DEPUTY-SPEAKER.  Let
 him  answer,

 sit  जगन्नाथ  कोड़ी  |  हमारे  कला-
 करो  की  रक्षा  के  लिये  क्या  मंत्रालय  इस
 सुझाव  को  उपयुक्त  समझता  है  कि  वह  अपने
 यहा  एक  सेल  की  स्थापना  करे,  जो  ऐसे  लोगो
 की  माना  को  सुना  करे  और  उन  का  उचित
 फैसला  किया  करे  जिस  से  उन  के  हृदय  पर
 कोई  स्थान  न  पड़े  oe

 MR  DEPUTY-SPEAKER:  You
 have  already  put  two  and  this  will
 be  your  third  question  You  cannot
 go  on  and  on  I  am  not  saying  that
 it  328  not  a  question.

 I  am  not  saying  that  it  is  not  a  ques-
 tion  It  is  a  question.

 SHRI  JAGANNATH  MISHRA:  Thank
 you,  Sir.  I  am  now  concluding.

 MR  DEPUTY-SPEAKER:  Please
 conclude  now.

 sit  जंगम्नाथ  मिथ  इन  प्रश्नों  को

 महँनज्षर  रखते  हुए  मैं  स्पष्टत  मंत्री  महोदय
 से  जोकि  बडे  कमेंट  कौर  व्यापक  हैं  अपेक्षा
 करता  इ  कि  मेरे  द्वारा  उठाये  गए  सवालों  का

 संतुलित  जवाब  देंगे  जिससे
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 MR.  DEPUTY-SPEAK@R!  Let  ‘nim
 answer  that  also  whether  he  is  a  dedf-'
 cated  person  or  not.

 जो  शाई  बकैण  गुजराल  उपाध्यक्ष  जी
 श्री  जगन्नाथ  मिश्र  जी  मे  करीब  करीब  वही,
 बाते  कही  हैं  जो  श्री  इन्द्रजीत  गुप्त  जी  ने  पहले
 कड़ी  थी  और  जिनका  जवाब  देने  की  मैने
 कोशिश  की  आपने  जो  सवाल  उठाया'  चह'
 तरक्की  के  मुताल्लिक  था  ।  गौड़  साहब  की
 तरक्की  क्या  बात  है  गौड़  साहब  तो  पिछले
 वर्ष  ही  प्रसिस्टेन्ट  डायरेक्टर  घने  थे,  2  अप्रैल,
 i973  को  ।  (व्यायाम)  भाल  इंडिया

 रेडियो  से  वे  टी०  वी०  की  तरफ  967  मे
 शाये  थे  और  पिछले  6-7  सालो  से  टीवी की
 तरफ  से  काम  कर  रहे  थे  ।  इसीलिये  उनको
 जमाने  भेजा  गया  था  काम  सीखने  और  ट्रेनिंग
 लेने  के  लिये  जहा  से  वे  लौटकर  जाये  तरो  उनको
 इस  काम  भ  लगाया  गया  -  इस  काम  से  खूद
 उनको  बहुत  तसल्ली  थी  जो  कि  ब  अपने  आम
 साथियों  से  कहा  करते  थे  कि  उनको  यह  काम

 बहुत  पसन्द  है  v  (व्यवधान)

 श्री  जगन्नाथ  सिर  आपने  नोट  में
 लिखा,

 है

 MR  DEPUTY-SPEAKER  I  S&all
 frame  the  two,  three  or  four  questions
 which  he  hag  asked.  His

 first  ques-
 tion  AS  whether  there  were  conte-
 mpts  in  that  meeting  that  took  place
 just  before  he  committed  §  suucide,
 whether  Shri  Gaur  has  submitted  a
 scheme  which  was  cold  shouldered  by
 the  T  V.  Organisation;  whether  you  are
 going  to  set  up  a  Cell  within  the  TV.
 Organisation  to  look  into  the  salanes
 and  perquisites  of  workers  there  and,
 fourthly,  whether  he  has  repeated  the
 same  thing  which  Shn  Gupta  asked—
 you  are  going  to  set  up  an  inquiry  to
 go  into  the  whole  question.

 These  are  your  questions  Please  do
 not  repeat.  You  will  never  be  satis-
 fied.  How  respectful  I  am  in  noting
 down  every  httle  thing  that  you  said.

 SHRI  JAGANNATH  MISHRA,  Thank
 you,  Sir.
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 SHRI  I.  K.  GUJRAL:  So  far  as  the
 meeting  was  concerned,  as  far  as  I
 know,  there  was  no  reason  for  any
 tension  being  caused.  As  a  matter  of
 fact,  the  Station  Director  of  the  T.V.
 was  not  present  in  that  meeting.  There
 was  nobody  superior  to  him  present  at
 that  meeting.  Two  persons  who  were
 semormost  to  him  and  another  person
 of  the  same  rank  who  was  his  close
 friend  whom  he  had  promised  that  he
 would  go  with  him  for  a  cup  of  coffee
 after  the  meeting  before  this  unfor-
 tunate  incident  took  place,  were  also
 present.

 So  far  as  any  plan  for  T.V.  was  con-
 cerned,  I  am  not  aware  of  any  plan
 having  been  subi.sitted  by  him  which
 might  have  been  accepted  or  rejected.
 But,  I  shall  again  enquire  into  this.  At
 the  moment,  I  am  not  aware  of  it.

 So  far  as  setting  up  of  the  Cell  is
 concerned,  there  is  already  an  inbuilt
 system  where  all  the  complaints,  diffi-
 culties  etc.  are  looked  into.  I  have
 not  been  able  to  come  across  even  a
 single  note,  so  far  as  I  have  seen  the
 papers,  where  Shri  Gaur  should  have
 said  anything  concerning  his  own  ser-
 vice  condition  and  his  own  d:fficul-
 ties.  He  never  made  any  oral  repre-
 sentation,  so  far  as  I  know,  either  to
 me  or  to  his  superiors  which  could
 have  been  rejected  or  which  =  could
 ‘have  been  accepted.

 So  far  as  enquiry  is  concerned,  I
 fhave  to  await,  before  coming  to  any
 decision,  the  findings  of  that  inquiry.

 श्री  जगस्ताथराव  जोशी  (शाजापुर)  :
 उपाध्यक्ष  महोदय  श्री  जो०  एन०  गौड़  जैसे  बड़े
 अ्रधिकारी  का  आकस्मिक  पन्त  केवल  दुख  का
 विषय  नहीं  है  किन्तु  सभी  इसके  बारे  में  कुछ
 गंभीर  चिन्तन  करें  ऐसा  यह  विषय  है।  जो  बातें
 सभी  ने  कहीं  हैं  उनमें  मैं  बिल्कुल  नहीं  जाऊंगा
 मैं  केवल  एक  ही  बात  पूरा  चाहता  हुं  कि

 पुलिस  की  जो  जांच  हो  रही  है  वह  केवल  आत्म

 हत्या  के  बारे  में  होगी  परन्तु  जिस  कारणवश
 ये  आत्म  हत्या  करने  तक  आत्मघात  करने  तक

 प्राप्त  हो  गए  उसमें  पुलिस  जा  नहीं  सकता  है
 इसलिये  जैसा  कि  श्री  इन्द्रजीत  गुप्त  जी  ने  भी

 सुझाव  दिया  है  क्या  वहां  की  सारी  5  यवस्था
 3i9  LS—8,
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 की  पुरी  जांच  करने  का  प्रयत्न  सरकार  करेगी
 क्योंकि  मंत्री  महोदय  ने  क्रिएटिव  आर्टिस्ट्स
 सृजनशील  कलाकार  का  उल्लेख  किया  था  1
 जहां  तक  सृजनशील  कलाकार  का  संबंध  है
 बह  प्रगति  प्रतिभा  का  अविष्कार  खुले  रूप  में
 करना  चाहता  है  1  यदि  किसी  भी  रूप  में
 प्रतिभा  का  भ्र विष् कार  करते  हुये  उसको  बाधायें
 खड़ी  की  जाती  हैं  तो  उसको  वहू  पसन्द  नही
 करता  |  जैसे  गौड़  साहब  पश्चिम  जमंनी
 जाकर  वहां  से  प्रशिक्षण  पाकर  प्राये  थे  बेते
 ही  सबसे  पहले  इसी  दिल्ली  के  लिए  महाराष्ट्र
 के  एक  ख्याति नाम  वक्ता,  नाटककार,  लेखक
 श्री  देश  पांडे  भी  इसी  के  लिए  प्रशिक्षण  पाने
 के  लिये  इंग्लैंड  गए  थे।  वहा  से  शिक्षण  पाकर

 यहां  दिल्ली  में  जाये  लेकिन  यहां  पर  वे  रह
 नहीं  सके  छोड़कर  चले  गए  |  तो  आत्महत्या
 तक  करने  के  लिये  क्रिएटिव  श्रा्टिस्ट  प्रदत्त
 क्यों  होता  है  ये  एक  साइकलोजिकल  प्रश्न

 है  मनोवैज्ञानिक  प्रश्न  है  जिसके  अन्दर  हमको
 जाता  पड़ेगा  ।  आपने  कहा  डाक्टर  विनोद

 शाह  क.  सवाल  कहा  क  इ  के  साथ  संबंध
 रखता  है  किन्तु  श्राखिर  इस  देश  में  ऐसे  जो
 परिश्रमी  वैज्ञानिक  हैं  वे  प्रात्मघात  करने  के
 लिए  प्रमुख  हूं।  जति  है  4ह  चिन्ता  का  विषय

 है।  एक  बात  मैं  यह  मंत्री  जी  की  जानकार  में
 लाना  चाहता  हूं  कि  न  केवल  वहा  अव्यवस्था

 है.  कुछ  अभाव  है  कुछ  और  चीजें  भी  हैं
 यही  नहीं  किन्तु  इतने  साल  काम  करने  के  बाद
 जब  बे  इस  नतीजे  पर  पहुंचते  हैं  कि  इससे  शरारे
 मार्ग  नहीं  है  शासन  ब्र  के  बारे  में  सोचते  हैं  कि

 हमको  न्याय  नहीं  मिलेगा  कुछ  ठीक  नहीं  होगा
 इस  प्रकार  जब  वे  निराश  हो  जाते  हैं  तभी
 ्रात्मघात  करनें  के  लिए  प्रवृत  होते  हैं।  जब
 उसको  कदम  कदम  पर  घुटते  महसूस  होती  है
 उसकी  प्रतिभा  कुंठित  की  जाती  है  तभी  जाकर

 यह  सारा  होता  है  ।  इसलिये  मैं  दो  चीज

 क्रिएटिव  झा टि स्ट  के  बारे  में  पूछना  चाहता  हूँ
 योंकि  इसके  बारे  में  सवाल  पैदा  होता  है  t
 मैं  पूछना  चाहता  हूं  कि  वन्दा  कमेटी  ने  सिफी-

 रिश  की  थी  कि  सरकार  उसकों  मुक्त  करके
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 fat  जगन्नाथ  राव  जोशी]  उठकर  किताब  लिखता  है  या  कविता  लिखता

 स्वतन्त्र  रूप  में  खड़ा  कर  किन्तु  सरकार  ने  है  लेकिन  एक  दूसरी  तरह  का  क्रिएटिव  वर्क

 पं भी  तक  उस  फर  विचार  नहीं  किया  |  जहा  होता  हैं  जिसमें  दूसरों  के  साथ  सहयोग  से  काम

 तक  प्राफिट  का  सवाल  है  चूंकि  जो  सरकार.  कलमा  होता  है  चाहे  थिएटर  की  बात  हो  टी०

 है  वह  तो  हर  बात  के  लिये  कमिटेड  चाहती  है
 थी?  के  प्रोग्राम  की  बात  हो  या  फिल्म  बनाने

 An  artist  will  never  be  Committed.  की  बात  हो  उसमें  जैन  हम  चलता  &  शौर  जब
 He  will  be  Committed  to  his  art  only

 वह  अपनो  कला  का  ह्रविष्कार  कैसे  करे  यह
 स्वंय  देख  लेगा  ।  इसलिये  यह  भी  सरकार
 को  बताना  चाहता  हूं  जब  वह  इस  नतीजे  पर

 पहुंचता  है  कि  ब  कोई  रास्ता  नहीं  सब  रास्ते
 बन्द  हैं  न्याय  नहीं  मिलेगा  कोई  जांच  नहीं
 होगी  कम  से  कम  इस  प्रवृत्ति  के  बारे  में  भी
 सरकार  गहराई  से  जाकर  सोच  विचार  करे
 श्री  इन्द्रजीत  गुप्त  जी  ने  जो  सवाल  उठाया
 था  उसका  उन्होंने  पुरा  जवाब  नहीं  विया  इस
 लिए  में  फिर  दोहराना  चाहता  हूँ  कि  उसकी

 पुरी  जांच  की  जाये  ताकि  व्यवस्था  ठीक  ढंग  से

 रहे  और  झागे  चल  कर  ऐसी  घटना  न  हो  ।

 भी  झाई ०  So  गुजराल  :  जोशी  जी  ने
 दो  बातों  को  मिलाने  की  कोशिश  की  है--
 क्रिएटिव  श्राटिस्टस  शौर  फिर  सरकार  की
 नीतियां  ।  बरच्छा  होता  राज  इस  मौके  पर
 पर  कम  से  कम  हम  सरकार  की  और  बातो
 के  मुताल्लिक  न  कहते  तो  राज  की  बहस  कुछ
 शौर  शकल  ले  लेती  ।  (व्यवधान )

 को  इयामनंदल  सिर  (बेगूसराय)  :  आप
 सबसे  बड़े  क्रिएटिव  व्यक्ति  है  ।

 शनी  झाई ०  के०  गुजराल  :  मिश्रा  जी  में  मोर

 मुईन में  एक  चीज  साझी  है  कि  हम  दोनों  क्रिएटिव
 आर्टिस्ट  हैं  हुम  खबरों  को  क्रिएट  करते  हैं  ।

 (व्यवधान  )  लेकिन  यहां  जोशी  जी  ने  क्रिएटिव
 आर्टिस्ट  के  थारे  में  जो  बताया  वह  बहुत  हद
 तक  ठीक  है  क्योंकि  क्रिएटिव  श्राटिस्ट  का  मन
 सेंसिटिव  होता  है।  लेकिन  दो  बातों  का  ध्यान
 रखना  चाहिए।  किए टिव  झाटिस्ट  दो  तरह  के
 होते  हैं  एक  तो  वे  जो  ऐसे  काम  करते  हैं  जो
 व्यक्तिगत  होते  हैं  कोई  अपने  कमरे  में  बैठ
 कर  पेंटिंग  करता  है  कोई  झपने  कमरे  में

 जैन-देन  चलता  हैं  तो  उसमें  कुछ  लेना  होता
 है  कौर  कुछ  देना  होता  है  ।  कई  लोग  उस  फ्रेम
 के  बाहर  निकल  जाते  हैं  कई  लोग  छोड़  जाते

 हैं  देशपांडे  जी  जैसे  था  जैसे  रविशंकर  जो

 रेडियो  में  भाये  कौर  नहीं  चले  ।

 कई  लोग  फिल्म  में  शाति  है,  ले  किन  बाहर
 चले  आते  हैं  ।  मुझे  उन  से  कोई  शिकायत  नही
 है।  नही  यह  कहना  है  कि  जो  सिस्टम  सरकार
 चलाती  हैं,  या  जो  लोग  अपना  जाती  काम
 करते  हैं  गलत  काम  करते  हैं  7  लेकिन  जरूर
 इस  देश  में  एसा  माहौल  पैदा  होना  चाहिए
 कि  क्रिएटिव  आर्टिस्ट  को  मौका  मिले  अ्रपनी

 पुरी  क्रिएटिविटी  को  लोगों  के  स/मने  लाने  का  t
 इसलिये  ए  जस्ट मेंट  की  खास  बात  है।  टी०
 बी०  सिस्टम  जो  नया  नया  आपके  सामने
 लाने  की  कोशिश  कर  रहा  हु  वह  सही  है  कि
 इसको  अटो ना मस  कर  डाले  ।  इसको  अटो-
 नामक  कर  डालेंगे  तो  सरकार  के  बहुत  से  र्न्स
 प्रलय  हो  जायेगे  लेकिन  फिर  भी
 जब  तक  समाज  के  अन्दर  एक  श्राटिस्ट  को

 रहना  पड़ता  है  तो  कुछ  न  कुछ  लेन  देन  करना
 ही  पड़ता  है  कुछ  न  कुछ  जानी  बोझ  उठाना
 ही  पड़ता  है

 SHRI  VASANT  SATHE  (Akola):
 The  hon.  Minister  has  already  clari-
 fied  that  Shri  Gaur  was  not  a  patient:
 of  any  mental  disorder  either  now  or
 before....

 MR.  DEPUTY-SPEAKER:  We  are
 hot  sure  about  ‘now’.  I  think  he
 means  ‘before  his  death’.

 SHRI  VASANT  SATHE:  By  ‘now'  I
 meant  ‘at  the  time  of  the  death’.

 PROF.  MADBU  DANDAVATE  (Raja-
 pur):  Now,  he  is  suffering  from  noth-
 ing.
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 SHR]  INDRAJIT  GUPTA:  Now,  he
 is  at  peace.

 SHRI  VASANT  SATHE:  I  hope  sc,
 Now,  the  question  that  arises  is  this.
 Why  should  a  creative  artiste  like  him
 be  forced  to  take  this  extreme  step?
 I  would  like  to  refer  to  the  very  touch-
 ing  note  which  he  had  sent  to  his  wife
 where  he  had  said  ‘Hope,  darling,  if
 summer  is  so  bad  for  me,  how  had
 will  winter  be  for  you?’.

 Has  the  hon.  Minister  tried  to  find
 out  what  interpretation  ‘Hope’  has  to
 give  about  this  note  sent  to  her?  Why
 was  he  feeling  that  summer  was  850
 bad?  As  a  creative  artiste,  I  believe  Le
 meant  this  as  a  poetic  reference  and
 not  a  literal  reference  to  the  summer
 which  we  are  seeing:

 MR.  DEPUTY-SPEAKER:  It  sounds
 very  poetic.

 SHRI  VASANT  SATHE:  The  crea-
 tive  artiste  that  he  was,  that  is  the
 only  way  in  which  we  can  look  at  it.

 MR.  DEPUTY-SPEAKER:  Could  it
 be  the  other  way  round  as  Shelley  has
 put  it:

 “If  winter  comes,  can  spring  be
 far  behind?”?

 SHRI  VASANT  SATHE:  In  that
 theme  this  seems  to  have  been  written,
 it  shows  what  concern  he  must  have
 been  having  for  his  family  also.  The
 hon.  Minister  had  said  that  he  was
 getting  Rs.  00  and  his  wife  was
 getting  Rs.  800  and  that  seemed  to  be
 all  right.  I  feel  sorry  at  that.  Here
 was  a  creative  artist  doing  work  in
 TV  where  he  had  to  do  films  and  docu-
 mentaries;  the  normal  comparison
 should  have  been  with  an  artist  like
 him  in  other  countries  or  even  in  the
 film  industry.  Does  the  hon.  Minister
 think  that  Rs.  00  which  a  senior
 stenographer  would  draw  these  days  is
 the  pay  that  he  should  pay  to  an
 artist,  an  Assistant  Station  Director
 who  was  producing,  as  the  hon.  Minis-
 ter  himself  had  said,  such  marvellous
 creative  documentaries  and  other
 films....

 Asstt.  Station  226
 Director  TV  (CA)

 SHRI  S.  M.  BANERJEE  (Kanpur):
 Even  an  MP  gets  more.

 896  (SAKA)

 SHRI  VIKRAM  MAHAJAN  (Kan-
 gra):  An  MP  gets  less.

 SHRI  VASANT  SATHE:  I  would
 like  to  know  from  the  hon.  Minister
 how  he  is  going  t6  reo-ganive  the  TV
 centre  which  is  different  from  AIR.
 The  hon.  Minister  has  stated  that  he
 has  an  idea  of  reorganising  it.  Is  he
 going  to  have  sufficient  funds  for  the
 reorganisation  and  put  it  on  a  proper
 footing?

 T  am  told  that  the  TV  equipment  is
 not  up  to  date.  I  am  also  told  that  the
 staff  is  not  adequate.  Here  also  there
 is  the  domination  of  the  bureaucracy.
 There  is  a  report  that  the  hon.  Minister
 inaugurated  a  convention  and  one  of
 the  resolutions  adopted  at  the  conven-
 tion  had  demanded  an  end  to  the  prac-
 tice  of  deputing  AIS  officers  to  the
 posts  of  Deputy  Director-General  (Ad-
 ministration)  and  Director-General.
 This  is  surprising.  Do  you  have  this
 pernicious  practice  of  sending  IAS  peo-
 ple  even  to  the  Radio  and  TV?  Are
 you  going  to  stop  it  or  not?  Please
 intervene  and  see  that  at  least  in  this
 sphere  we  have  professional  men.  Are

 you  going  to  consider  this  aspect?

 These  are  the  basic  questions  that
 arise  in  the  context  of  the  very  tragic
 death  of  a  great  artist.

 SHRI  I.  K.  GUJRAL:  When  I  men-
 tioned  about  the  salary,  perhaps  my
 hon.  friend  did  not  get  me  aright.  I
 have  not  said  that  this  was  a  very
 satisfactory  salary.  I  only  said  that
 between  husband  and  wife  they  were
 earning  about  Rs.  2,000  and  this  did
 not  seem  to  be  something  to  cause  a
 strain  on  his  mind  which  could  push
 him  to  this  very  sad  situation.

 I  do  know  that  the  salaries  for
 artists  working  in  the  governmental
 set-up  cannot  compare  with  those  of
 people  who  work  outside.  But  may  I
 say  this?  One  of  the  newspapers  has
 written  that  we  pay  fabulously  to
 those  who  come  from  outside  for  doing
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 I.  K.  Gujral]
 TV  documentaries.  This  is  not  correct.
 The  amount  we  pay  for  a  TV  docu-
 mentary  varies  from  Rs.  1,000  to
 Rs.  3,000.  So  it  is  not  as  if  the  com-
 Parison  is  that  remote,  that  persons
 working  here  get  far  lesser  armounts,
 Not  that  I  am  pleading  that  what  they
 are  getting  is  all  mght.  JI  am  parti-
 cularly  keen  that  my  hon.  colleague.
 the  hon.  Finance  Minister  should  help
 us  in  this  matter  (Interruptions).

 SHRI  VASANT  SATHE:  Do  you  not
 think  that  there  should  be  some  paral-
 Je]  between  an  IAS  officer's  salary
 and  that  of  an  officer  of  the  same  rank
 here?

 SHRI  I.  K.  GUJRAL:  This  is  a  dis-
 cussion  which  has  to  be  held  with
 somebody  else.  I  am  not  the  deciding
 authority  as  to  what  shvuld  be  the
 salary.

 SHRI  VASANT  SATHE:  Car  you
 get  more  funds  so  that  you  can  do
 justice  to  your  staff?

 SHRI  N.  K.  P.  SALVE  (Betul).  Is
 there  resentment  against  the  IAS  offi-
 cere  in  your  Ministry?

 SHRI  I.  K.  GUJRAL:  We  have  got
 only  two  IAS  officers  in  the  whole  AIR
 set-up,  the  Director  General  and  the
 Deputy  Director-General  (Adrainistra-
 tion),  So  far  as  TV  is  concerned,  the
 Deputy  Director  General  in  charge  of
 at  as  a  professional  person  Ali  the
 professional  jobs  are  veing  held  by
 Deputy  Director-Gene:al  who  are  pro-
 jessionals  Only  the  Deputy-Lirector
 General.  (Administration)  is  an  IAS
 officer  He  was  inducted  in  very  sad
 circumstances,  some  years  ago.  You
 know  the  AIR  has  different  disciplines,
 engineers,  staff  artists  programme  ex-
 €cutives  and  90  on.  Each  one  of  them
 felt  that  if  a  Deputy-Director  General
 in  charge  of  Administration  was  ep-
 pointed  from  one  of  these  disciplines,
 he  would  not  do  justice  to  the  other
 disciplines.  It  was  because  of  this
 mutual  sort  of  suspicion  that  way
 back  in  the  60’s  Government  decided
 to  have  the  Deputy  Director  General
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 (Administration)  from  service  outside.
 That  was  why  he  was  induced.  But
 if  mutual  friendliness  increases—it
 seems  to  be  increasing—-I  will  .e  very
 glad  to  readjust  on  that  account.

 So  far  as  professionalism  is  con-
 cerned,  I  am  all  for  it  because  I  do
 feel  that  professional  services  lke
 AIR  must  be  definitely  and  totally
 professionalised.  This  was  the  line  I
 took  when  I  attended  their  conference.
 In  the  presidential  address  when  they
 put  across  the  idea  the.  we  should
 have  only  professional  people  and  also
 the  idea  that  we  should  have  a  more
 autonomous  set-up,  I  said  they  were
 having  plagiarist  thoughts  because  I
 was  thinking  on  the  same  lines.  I
 am  going  to  enforce  this  and  push  it
 through.  I  will  consider  myself  lucky
 7  within  my  tenure  in  this  Ministry
 we  are  in  a  position  to  reorganise  the
 Radio  and  TV  both  on  more  autnom-
 ous  lines,  which  I  am  _  taking  steps
 to  do.

 SHRI  VASANT  SATHE:  What  about
 equipment?

 SHRI  I.  K.  GUJRAIL:  When  Shri
 Indrajit  Gupta  was  asking  about  it,  I
 had  said  and  I  repeat,  that  I  do  not
 have  reason  io  feel  that  the  eyuip-
 ment  we  have  is  in  any  way  sub-
 standard.  Recently  we  have  imrorted
 some  equipment.  Our  difficulty  is  not
 in  regard  to  equipment  but  in  regard
 to  studios  because  we  are  working  in
 improvised  studios.  Fortunately,  in
 this  Plan  we  have  been  sanctioned  a
 new  studio  in  Mandi  House,  the  design
 for  which  has  already  been  approved,
 and  steps  are  being  taken  thereon.

 72.59  hrs.

 QUESTION  OF  PRIVILEGE

 ALLEGED  Misieapinc  INFORMATION
 Grven  By  Tre  Mintster

 SHRI  JYOTIRMOY  BOSU  (Dia-
 mond  Harbour):  I  thank  you  for  giv-
 ing  your  consent  to  raise  a  question
 involving  a  serious  breach  of  privilege


